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WMMlTTEE ON PRIVATE MEMliERS' BILLS ANI'.> RESOLUTIONS ' 

FIRST REPO.R T 'J . (Third Lok Sabha) 
I.J~e Chairman of the Committee on Private Members' Bills and Resolutiom 

havinf'becn authorised by the Committee, present on their behalf, this their First Report. 

2. The Committee met on the 29th May, 1962 to comider allotment of time to the 
Raolutiona set down in the List of Business for Friday, the 1st June, 1962. 

S. The Members whose rcsolmions had been included in the List of BUIJillelS for 
the lst J une, 1962 had been invited to present their views on the resolutiom before tbt 
O>mmiuee. Sarva1hri Kanhaiya Lal Balmild and Abdul Ghani Goni auended. the: 
titting. . I 

4. The Committee recommend the allocation of time al> follows :-
( l) Resolution regarding Nucleus Cooperative Farming 

Sodeey. 
(2) Resolution reg-.trding Removal of Untouchability. 

(5) Resolution regarding Republic Day and Independence Day 
Celebrations. 

2 houn 

2i hours 

l hour 

(4) Rcaolution regarding Nationalisation of Howrah-Amta 
and Howrah-Shcakhala Light Railways. . 1 hour 

(5) Resolution reganling Prictt1 of foodgrains etc. 2 houn 
(6) Resolution regarding .Election for Lok Sabha from Jammu 

and Kashmir I+ houn 
(7) Resolution .negarding Unemployment Relief Fund 

Scheme. 2 houn 

NEW Da.Ht; 

M"'1 29, 1962 
J.,Cast11G 8, 1884 (sa,a) 

S. V. KRISHNAMOOR.THY RAO. 
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